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Vidhan Sabha Question
Most Urgent

STATE ELECTION COMMISSION
N.C.T. OF DELHI & UT CHANDIGARH
NIGAM BHAWAN, KASHMERE GATE, DELHI
Phone :23990915, 23914156, 23952340, Fax : 23921236

F.1(212)/VidhaSabha Que/SEC/2023/3133F/) 8§72 Dated : 21]02]2-028~

TO, =
he Dy. Secretary (Parliament Cell)
" UD Department, GNCTD
9" Level, Delhi Secretariate, IP Estate,
New Delhi-110002

SUB : Delhi Legislative Assembly Unstarred Question No. 129 raised by Hon’ble MLA Shri
Somdautt for 26.03.2025.

Sir,

I am directed to inform you that an Unstarrred Question No. 129 (C&D) for 26.03.2025
was received in the Commission from the O/o CEO Delhi vide letter dated 17.03.2025. The
Commission sent the reply to them vide letter dated 19.03.2025 (copy enclosed).

Now vide letter dated 20.03.2025, the O/o CEO Delhi has requested this Commission to
send this reply directly.

Accordingly the requisite reply of Question No. 129 (C&D) is enclosed herewith for
information and necessary action.

This issues with the approval of competent authority.

Yours faithfully,

Encl: As above. }’\’

Deputy Secretary
State Election Commission

Copy to :

I. The Asstt. CEO (SVEEP), O/o Chief Electoral Officer, Old St. Stephen’s College Building,
Kashmere Gate, Delhi-110006, w.r.t. ietter No. F.No.27/CEO/SVEEP/P.Q.No.129/2025/124 dated
20.03.2025.

2. The Dy. Secretary, (Question Branch), Delhi Legislative Assembly Secretariat, Old Secretariat,
Delhi-110054.

Deputy Secretary
State Election Commission
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GOVERNMENT OF NCT OF DELHI
- DIRECTORATE OF GURDWARA ELECTIONS
F’ BLOCK, VIKAS BHAWAN, IP ESTATE, NEW DELHI — 110002.

F.1/35/2012/DGE/Admn/V.S. Question/ O Q U § 24 Dated: -0 U (.’1/3/5/

To
\_/(De;‘)uty Secretary(Question Branch)

Delhi Legislative Assembly Secretariat,
old Sectt. Delhi -110054.

Subject: Delhi Legislative Assembly Unstarred Question No-129 raised by Hon'ble
MLA Sh. Som Dutt for 26/03/2025.

Sir,

With reference to letter No. letter no. 27/CEO/SVEEP/PQ No. 129/2025/121
dated 17/03/2025 received from Asstt. CEO (SVEEP) on the above cited subject.
Please find enclosed herewith the reply of unstarred question -129 (e) &(f) for
further necessary action at your end.

This issues with prior approval of Hon'ble Minister, Gurdwara Election,
GNCTD.

Encl: As above.
Yours Sincerely

(S.P.TIWARL \
Electi

fice

F.1/35/2012/DGE/Admn/V.S. Question/ God, 9. Dated: )é‘i%&;;ﬁr;?@m
Directoraie OK \ikas B“f“‘\‘- Q02
Copy for information: _ g ‘3\°fe' y Delhi
1. The Asstt. CEO (SVEEP), Office of the Chief Electoral Officer, Delhi dlt Este®™
St. Stephen Collage Building, Kashmere Gate, Delhi-110006.
2. Guard file.
(S.P.TIWARI)
Election Officer
S. P. TIWARI

E.O./Head of Office
Directorate of Gurdwara Elections
'F* Block, Vikas Bhawan,
|.P. Estate, New Delhi-110002
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S. P. TIWAR]|
E.O./Head of Office
Directorate of Gurdwara Elections
'F* Block, Vikas Bhawan,
L.P. Estate, New Delhi-110002



